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MR. DEPUTY-SPEAKER: Has he
the leave of the House to withdraw
his amendment?

HON. MEMBERS: Yes,

The amendment was, by leave, with-
drawn.

MR. DEPUTY-SPEAKER: I will
now put Mr. Kamath's amendment.

SHRI HARI VISHNU XAMATH:
I will read it:

In the motion moved by Shri Suraj
Bhan, for the words and figures “last
day of the Budget Session, 1980” the
words and figures “last day of the
Winter Session, 1879" be substituted.

MR. DEPUTY-SPEAKER: I will
put it to vote:

The question is:

In the motion moved by Shri
Suraj Bhan,

jor the words and flgures “last
day of the Budget Session, 1980”,
the words and figures “last day of
the Winter Session, 1879” be sub-
stituted.

The motion was adopted.

MR. DEPUTY-SPEAKER: I will
now put the motion moved by Shri
Suraj Bhan as amended by Shri
Kamath's amendment.

The question is:

“That this House do further ex-
tend upto the last day of the Winter
Session, 1978, the time for presen-
tation of the Report of the Joint
Committee on the Bill to Pfov:de
for the inclusion in, and the exclu-
sion from, the lists of Scheduled
Castes and Scheduled Tribes, of
certain castes and tribes.”

The motion was gdopted.

—

13.13 hrs,
MATTERS UNDER RULE 377
(i) CLASH BETWEEN STUDENTS OF ALl-
gamit Musitd  UNIVERSITY AND
PASSENGERS AT DAmmr STATION.

MAY 15, 1079

Rule 871 904

SHRI KANWAR LAL GUPTA
(Delhi Sadar): Sir, with your per-
mission, under rule 377, 1 make the
following statement:

The clash with the students of AHl-
&arh Muslim University in the Ilast
week at Dadri in which many stu~
dents were injured and some of them
seriously was not a commun ' giot.
It was a clash of thrse students with
other passengers, particularly the
milkmen, the office-goers and other
students who also wanted to tiavel in
the same train but were not allowed
to board on it The tram was delay-
ed at Aligarn Station itself and the
scuffie started from Aligarh itself.
The students of AMU did not allow
the train t, move for 45 minutes. At
Dadr there was serious scuflle which
is deplorable, The Government should
put the report of the Raiiway De-
partment and ithe repoil »f Intelli-
gence before the louse The Gov-
ernment should alse lay the report of
U.P Government 100 The Chief
Mimister gf U P chould be congratu-
lated for lu:s <latement and the way
he has handled the situation The
incident following aftey the afoicsaid
clash should also by condemncd.

May 1 request the hon
say a feyw words on this?

Minister to

THE MINISTER OF HOME APF-
FAIRS (BHRI H M. PATEL): I
only want to say that what he Said
is correct only t; this extent that the
trouble started as soon as the train
left Aligarh, but that was by the
students in their boisterous mood.
So far as the other thing is concern-
ed, it is also reported that the trouble
began really with the clash belwen
passengers who wanted to get luto
this train and the students. This is
because this traln is always o very
crowded train; it is known as the
milk train because of the milkmen
who always get in at these stations.
But gs I said, these ary the M’fﬂ'
which we have received. Until the



